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RelcheduJlng of Foreign Debt. 

·524. SHRI INDRAJIT GUPTA: 
SHRI C. JANARDHANAN: 
OR. RANEN SEN: 
SHRI BAL RAJ MADHOK: 
SHRI D. C. SHARMA: 
SHRIBENISHANKAR 

SHARMA: 
SHRT P. K. DEO : 
SHRT K. M. KOUSHTK: 
SHRT D. N. DEB: 

Will the Minister of FINANCE be 
pleased to state : 

(al whether India's request for reo 
'lCheduling of foreign debts has further been 
considered by the Aid India Consortium 
countries; 

(bl if so, the decision taken by these 
countries: and 

(e) the .pecific features of the schedule 
of repayment now drawn by Government ? 

THE DEPUTY PRIME MINISTER 
AND MTNISTER OF FINANCE (SHRI 
MORARJI DESAI) : (a) to (c). Aid in the 
form of debt relief was discussed at the Aid 
India Consortim Meeting held in May, 1968. 
The members of the Consortium agreed to 
provide debt relief amounting to approxi· 
mately SIOIl Million for 1968·69 and to 
consider favourably a similar amount of debt 
relief for the following two years. The Aid 
India Consortium have not, so far, further 
considered the matter. 

The commitments of debt relief for 
1968.69, so far, amount to $101.41 million. 
A statement showing the shares of the memo 
bers of the Consortium, forms and terms of 
payment of debt relief is laid on the Table 
of the House. ["'"c~d In [-Ibro'" $,e No. 
"N~/69·l 




